
1. Rohit Bajaj son of ~hri Jetha Nand_Bajaj. 

?.. Mahandra Saxena son of ~hri J.P. Saxena 

3. Smt. t\njula ~oni wife of Shri Vijay Soni. 

4. Madhu Pareek wife o:F ~hri 1\shok Pareek 

S. Ramavtar Jhalani son of Shri Birdhi ~hand Jhalani. 

n. Kuldeep ~ingh son o:F shri Raghu Nath ~ingh 

7. 111s. Purnima ~harma n/o ~hri l'Tand Lal Ji ~harrna 

•••• 1\pplicants. 

\.TP.R~UC: 

l. Shri Pawan Chopra, 'T'he secretary to the Government, 

111inistry of i:nformation anc'I Broadcasting, Government of 

1ndia, New nelhi. 

?.. Shri s.Y. Kureshi, The 

Bharti, Bhartiya Pr a saran Nigam, 

Bouse, New Delhi. 

nirector General, Prasar 

noorc'larshan Kendra, 1'1andi 

3. Smt. t\parna Vaish, 'I'he Director, noordarshan Kendra, 

Jhalana noongari, Jaipur. 

• ••• Respondents. 

Mr. Rajendra Vaish, Counsel for the applicants. 

COR:z\M 

Hon' 1-)le Mr. B .o. Gupta, Jl~emher ( 1\drninistrati ve) 

R:on' ble Mr. M. L. ~hauhan, 111ember (Judicial ) 

ORnP.R (OR:l\L) 

Heard the learned counsel for the applicants. 

?. • '1'he learned counsel for the applicants suhmits that 

he wants to withdraw this Ct'. 'l'he Cl? is c'lismissed as 

withdrawn. 

~--

(B.O. GTJPTZ\) 

MP.llIBP.R ( t\) 

J 


